OFFICE OF THE CHIEF JUDICIAL MAGISTRATE, CENTRAL DISTRICT.
TIS HAZARI COURTS. DELHI,

MODIFIED DUTY ROSTER FOR THE MONTH OF NOVEMBER-2024,
CENTRAL DISTRICT,

The following Judictal Magistrates First Class. Central District wiil work as Duts Magstrate, on
the dates noted against thetr names It 1s cmoined upon the Dun Magistrates 10 hold trial of accused
persons involved i petly cases whenever necessary and (o attend all urgent matters. such as recording of
dving declaration etc. whenever such matter 15 placed before them. They should alw avs be available in

their homes on the dav of duts

On_Sundayvs, Second Saturday and other holidavs, they_are required 1o reach o court I 11:00

1o 01500 PM or all the disposal of remand and other mise._woark whichever 1s

later. On working days Dutv Magistrates shall remam _apn the court_til] U3.08 PM. The duty Magmsirate
would be assisted by his/her own stafl.

AM _and remamn there u

In casc ol any difficulty 1o work on any particular day. the concerned Qfficer may get the duty
cxchanged. on mutual basis with am ather Officer who s willing 1o perform duts on that day Order be

got issued in that regard well in ady ance, so that there is no convenience (o anvone.

The Ld. Duty MM shall also dispose off Tralfic/STA Challans (impounded velicles) on (heir

day of duties on holidaxs.

The Ld Duty MM shall also work at Outreach Clinic IHBAS near Jama Masjid. Urdu Park,

Gate No. 2, Delhi on all Mondays, on need basis

SI. | Name of Ld. MMs. Duys of Holidays Court Room Nn.
No. Dty
] Ms. Manya, JMFC 01-11-2024 | 273
R/o H. No. 145-140. Pocket-G-27. Scelor-3. 12-11-2024
Rohim. Delhi.
2 Ms. Meena Chavhan, JMFC 03-11-2024 | 206
R/o Housc No. 101-C. Plol No 7, Gali No.| Exicnsion Block

Maurya Enclave. Khasra No. 844-843,
Sant Nagar, Burari, Delhi-84

3 Ms. Shaina Goyal, JIMFC 03-11-2024 343
R/o A-7. Pushpanjali Enclay e, Pitampura. 03-11-24324
Dclhi

4 Ms. Neha Goel, IMFC (16-11-2024 203, CBA-II
R/o Flat No 10 Sukhdham Apartment 07-11-2024
Scetor-9. Rohini. Dellu

] Ms, Aradhana, JMFC 08-11-2024 201, CBA-I
Rio C-206, Narwam apartment. [P
Extension, Dellu

6 Sh. Chatinder Singh, JMFC 09-11-2024 | R2

Rio Flat No. 2036, Ground Floor,
Tupe-1V. DA Flats, Gulabi Bagh. Delhi




Sh. Gauray Goyal, JMF(C
Rio 413, Scc. 22A. Pockel-C. Palam Vihar.
Gurugram

10-11-2024

Sh. Abhay Choudhary, JMFC
Rip 2028:22. Pillany Koula Mubarahpur,
New Dellu

11-11-2024
12-11-2024

I. CBA-I

Sh. Pranjal Gangwar, JMFC
R/o H No.307. Slukha Aparunent. [P
Extension, Delhi

13-11-2024
14-11-2024

204
Extension Block

n

Dr. Raj Kumar Singh, JMFC
Rio A-2/146-147. Sccond Floor. Sector-11
Rohint. Dellu-85

24

M. Gita, JMFC
R/o Flat No 2099, Type-V. Delln Adma
Flats Gulabi Bagh. Delhi.

16-11-2024

§7-11-2024

288

Ms. Pooja Yadan , JMEFC
F-227. Scector-9. New Vyas Nawgar.
Gharsiabad. UP

IR-11-2024
19-11-2024

149

Ms. Preeti, JMFC
R/o H No. 463, Nehru Enclave. Alipur. Delln

20-11-2024
21-11-2024

130

Sh. Karanbir Singh, JMFC
Rio 160-16t. C-7. Third Floor. Rolum.
Dcliu

22.11-2024

o

Sh. Manuj Kaushal, JIMFC
Rro H No. 1707, Delhi Admumistration
Flats. Gulabi Bagh. Delh:

23-11-2024

24-11-2024

37

[6

Ms. Payal Singal, JMFC
Rio 1673, Neclkanth Apartments
Scctor-13. Rolum, Dellu.

25 11-2024
20-11-2024

286

Sh. Amit Rana, JMFC
Rio D-302, First Floor. Prasham Vihar.
Scctor-1+4. Rohin. Deltu

27-11-2024

1.CBALH

Ms. Shreya Singh, JIMFC
R/o Judicial Hostel, Judicial Academy.
Dwarha. Sector-14. Delln.

28-11-2024

2. CBA-

19

Ms. Sayesha Chadha, JMFC
R/o 3%/2. Shakn Nagar. Delh

29-11-2024

[ ]
~
(%]

20

Sh. Anubhay Bijalwan, JMFC
Rio C-99. First Floor. Shn alih, Malviva
Nagar. New Delhi.

30-11-2024

202, CBA-l




Remarks:

0l.

02.

03,

04

06

07.

08.

09,

Tire dates which arc underlned. fall on Sunday. Sccond Saturday and Holiday s

When amy working day 1s declared a holiday. the Duty Magustrate on that day will be deemed as
Duty Magstrate for whole day without any further order

Duty Magistrale shall hold court on Sundays. Sccond Saturdays and Holidays cte. in Room
Numbers mentioned against thetr names

1t is impressed upon the JMsFC o complete these work., in particular sigmng of arders passced on
the day. as also on warranis lor example release warrants. remand warrants cle pursuant Lo
such orders as aforesad. before leasing the court at the end of the court hours, and not 1o leave
such work for the duty Magistrate of the day.

The Dury Magistrate deputed for holidays. Second Saturday and Sundays. clc. shall look afier
the cases of CBI. Warrants ol Arrest issued by the authorttics beyond Delhi, He shall also
disposc off' the matlers presenied by Railway Police and all other matters not specifically
mentioned hercin. With the consenr of all the Fd, Officers and as discussed in the meeting
held on 06-04-2022, Ld. Officers shall deal with all court work of their respective courts
including  remand work Mail bonds, murking of TIP and application for recording of
statement under section 164 Cr. PC. ete ill 63:00 PM.

The Duty Magistrate of the day shall report at Video Conferencing Roomt latest by 12:00
noon and shall dispose off the work as per direction of this office comained in affice order
Na, 8340-8OMIMICMM/2008 duted 28-07-2008. The Dun Magsstrate shall not ordimanih do
the work of anmy Link Magistrate on the dav of luster duts. except when assigned by the
undersigned 1f such work of an officer comes 1o himvher, it shall be put up befere next Link
Magsstrate of such officer withont formal marking.  This issucs with the approval of the
Ld. District & Sessions Judge (HQ} dated 16-10-2017 in supersession of carlier order of (his
officc bearing No. 996-1024/CMNM/Central?2017 dated 01-02-2017

The Ld. IMsFC deputed for duty  and the stafl of their courts who will work on such dan s shall
be entitled to avail Special Casual Leave (Compensatory Leave) i lieu of the duty performed
on such dav (s} as per rules. The special casual leave {compensators) of the JIMsFC shall be
routed through and after verification by the undersipned The JMsFC wiile forwarding the
application of thc stalT for grant of such speeial casual leave (compensatory) shall verify that the
offtcial concerned had actually worked on a particular daic.

The Judicial Magstrates First Class deputed as Dulsy Magstrate shall not be allowed to avaul
leave on the day of their duty 1 any circumsiances. Judieral Magisirates First Class man onbs be
allowed to change thewr day of duty on mutual exchange basis with prior permission of the
undersigned. [1" the Duty Magistrale 1s not asailable on any day duc 10 some incvitable reasons,
heishe will send a formal request well in advance for change of dunv alongwith the written
consentAvillingness of the ollicer agrecing (o perform duns i lusMer place. 1o the office of the
undersigned. so that appropriate orders may be passed

The Judicial Officers who arc deputed as Dutv Magistrates, if summoned for the dav of such
duty lo appear as witness i a courl located w court complex other than the place of pesting will
send a formal request in advance to the canrl where hefshe has to appear as a witness for his/her
excmplion from courl atiendance for that dale. he ‘she may do so in the forenoon session. under
minmation to the undersigned (Ref” standmg order tssued by the Ld. Distict Judge-L & Sessid
Judge. Delhi. Vide No. 42534-684/DM/Gaz. Dated 26-10-1999).
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The Ld. Rewistrar General. Hon'ble High Court of Delli. New Delln

{Through Ld Principal Disinct & Sessions Judge (HQs). Delly

The Ld Principal District & Scssions Judee 1HQs). Delln

The Ld Oflicer In-Charge. Pool Car. THC. Delln

The Ld. CIMs, all Districts, Dellii’ New Delhe

The Ld. Scerctan. DLSA. Central Distriet. THC. Delhi

The Ld Admuimstrative Civil Judge.Central District, Dellu

The Ld. ACIMs/AIMsFC. Central District. THC and Railwas Courts. Delli

The Ld. Principal Magistrates. JIB-LIE & [11. DelliNew Delhs

The Dircctor. Prosecution. THC'. Dellu

The Conumisstoner of Police and DCsP. Norih. Central and West District. Dellu

The | G (Prison). Tihar Jail. Dellos New Dellu,

The Sccretarics. Bar Association, THC/PHC/KKD/Rolni/Dwarka & Saket Courts. Dellu.
The Nazarat Braneli/Filing Sccuion. Central District. THC. Dellu

The AO (J). Computer Branch. Central Distriet. Dellu

The Care Taking Branch. THC. Delly

The Superintendent Jail, New Dellu: Law OfMicer. Trhar Jal Lock-Up lncharge, THC. Delh
For uploading on Central Web-site Commutice though LAYER.

The Video Conferencing Room. THC, Bellu

The Cash Branch, THC. Delli

Reader 1o CIM. Central District, Delln

The Dealing assistant {Leave). Judicial Branch and Admn. Branch-LI1 &!1. C‘cnlral.;H(*.w
Delhi !
The Guard File.

SHEK l(UMAR)
CHIEF JUD GISTRATE
(ENTR;\ D CT DELHI



